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THE DEPUT;Y MINISTER IN THE 
MINISTRY OF RAILWAYS (SHaI 
MALLIKARJUN): (a) and (b). This 
is a proposal for a new road over-
bridge, the initial as well as recur-
ring costs of which have to be en-
tirely borne by the state Govern-
ment. The costs were adviRd to the 
state Government by the Railway in 
June J 1977. So far there has been 
no response from the state Govern-
mC!nt. The work can be taken up by 
the Railways only after the State 
G~vermnent agrees to pay the initial 
as well CJf. recurring charges and de-
pvsits the required amount. 

Kothaca4em-KOVUr Line 

3684. SHRI V. KISHORE CHANDRA 
S. DEO: Will the Minister of RAIL-
W.\ YS be pleased to state: 

(a) whether the survey of a new 
railway line between Kothagudem 
and Kovur in Andhra Pradesh has 
been complfted; and 

(b) if not, the present position of 
the proposed new railway line? 

THE Dt:PUT,Y MINISTER IN THE 
IVIINISTRY OF RAILWAYS (SHRI 
MALLJKARJUN): (a) and (b). Feasi-
bility-cum-cost stUdy carried out 
some thne ago for a BG line from 
Bhadrac'halam Road (Kothagudem) 
to Kovur revealed that the project 
would not be economically viable. 
No prop()sal for the said line is at 
pr~sent under consideration. 

Implementation of IRecommendation 
of conferenCe of LabOur Sec:retaJ1es 

3685. SHRI CHITTA BASU: 
DR. VASANT KUMAR PAN-

DIT: 
Will the Minister of LABOUR be 

pleased to state: 

(a) whether G~ernment have 
accepted the recommendations made 
by Conference of the Labour-Secre-
taries of different State Governments 
held In New Delhi in April last; and 
1268 LS 4. 

(b) whether any enforcement 
mechanism and coordination proce .. 
dure was set up to implement the 
decisions of the Committee? 

THE' MINISTER OF STATE IN 
THE MINISTRY OF LABOUR 
(SHRI T. ANJIAH): (a) and (b). 
'fhe discussions held with the Labour 
Secretaries of dit!erent States/Union 
Territories, in New Delhi on 18th 
April. 1980 were in the nature of 
ex'!hange of v1ews On problems faced 
in the implementation of certain la-
bour laws. The conclusions haye 
been taken note of by the Central 
Government and also haVe communi-
cated to the State Governments/ 
Union Territories for appropriate ac-
tion. 

UDemploYed Farm Labour a •• 
APpreBtioeahip Scheme lor th_ 

36S6 DR. VASANT KUMAR PAN-
DiT: Will the Minister of LABOUR 
be pleased to state: 

(a) the total number of unemploy-
ed and partially employed farm 
labour in the country as on the 31st 
March, 1980; 

(b) whether a new scheme of 
Apprenticeship Training of rural 
labour has been undertaken by Gov-
ernment; and 

(c) it so, the details thereof? 

THE MINISTER OF STATE IN 
THE MJNISTRY OF LABOUR 
(SHRI T. ANJIAH) : (a) Informa-
tion regaTding the total number ot 
unemployed and partially employed 
.farm labour in the country as on the 
31st March, 1980 is not available. 
H~wever, the number ot unemploy-
ed persons of age 15-59 in the rural 
ar~as according to 'daily activity· 
status was 12.8 million as revealed 
by the results of the S2nd Round of 
the N"ational Sample Survey conduc-
ted dUring 1977-78. 

(b) and (c). NOt Sir. However, ap-
prenticeship traininl facilities are 




